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Hon’ble Mr. Shanker Raju, Member (J)

Shri M. Ganesan
s/0 Late Shri M. Muthukaruppan
R/ DA Flat, Munirka,

{By Advocate: Shri S8.D. Raturi proxy for
Shri G.D. Gupta)
versus
1. Union of India
through the Secretary to the Govit. of India,
Ministry of Road Transport & Highways,
Transport Bhavan,
New Delhi~-110 G071,
2. The Secretary to the Govt., of India
Ministry of Finance,
Department of Economic Affairs,
{(IES Cadre),
North Block,
New Delni-110 001.
—-Respondents
(By Advocate: Shri R.N. Singh)

ORDER (Oral)

By Mr. Shanker Raju, Member (J)

MA=1564/2001 has been filed for withdrawal
of the OA on the ground that the reiief claimed has

S, In view of the statement made apove




